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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

C.P.No.78/2001 IN
0.A.No.1892/2000

Friday, this the 23rd day of March, 2001

HON'BLE SHRI S.A.T. RIZVI, MEMBER (A)
HON'BLE SHRI SHANKER RAJU, MEMBER (J)

Shri K.M.Rarnsinghani dSW ...Applicant.

(By Advocate: Ms. Madhu Moolchandani)

VERSUS

Union of India & Anr.

And

Lt. Gen. Hari Uniyal
Engineer-In-Chief, Army HQ, Kashmir House,
New Delhi-11. ...Respondents.

(By Advocate: Shri R.N.Singh for Shri R.V.Sinha
along with Lt. Rachna Slathia, Deptt. Rept)

Q„R_D_E„R„1QRAL1

By_Honlble„Shri„S^A^I^„Rizyi^_M_iAl:

Heard the learned counsel on either side.

2. The contempt in this case arose due to

non-compliance of this Tribunal's order dated 24.11.2000

which provided as follows:- ^

}

"2. It is the grievance of the applicant
that he was not paid the salary since
July, 2000. The applicant is directed to
make a representation to the competent
authority, in this regard, and the
respondents shall dispose of the same
within 20 days from the date of receipt
of such representation..."

3. The learned counsel appearing for the applicant

submits that ̂  as provided in the aforesaid order, a

representation was filed before the respondents and the

matter has been considered by thern and order dated

15.3.200,1 has been issued which goes to show that the

grievance in respect of non-payment of salary since July



(2)

;is' likely to be redressed completely within the next few

days. A copy of the aforesaid order dated 15.3.2001 has

been produced by the learned counsel for the applicant in

the court. The same has been taken on record.

4. On instructions from the respondents'

representative present in the Court, the learned proxy

counsel for the respondents has stated at the bar that

the aforesaid order of 15.3.2001 in respect of payment of

salary will be complied with by 30.3.2001.

5. In view of the above, the contempt petition no

longer survives and it is disposed of accordingly. No

costs. Notices earlier issued to the contemnors are

discharged.

V/

(Shanker Raju) (S.A.T.Rizvi)
Member (J) Member (A)

/sunil/


